
i ,L ADMlNl^P.>rTW JABALPUP

Original Application No. 259 of 2OQ7

Jabalpur. this the 18th day of June 2003.

Hon'ble Mr. d.c. Verma
Hon'ble Mr. A.K. Bhatt Vice Chairman (j)

Administrative Member

Surjit sing Bhatia
3/231, Raja Talab,
Raipur (C.G.) 492001
(By Advocate - None) applicant

VERSUS

1. Secretary to the President
of India.

Rashtrapati Bhawan,
New Delhi - 110004

2.

IndiaCabinate Secretariate,
Department of Pension and
Administrative Reforms,
Sardar Patel Bhawan,
Sansad Marg,
New Delhi - lioool

3. to the Govt. of India
Ministry of water resources
Shram shakti Bhawan,
New Delhi - 11001

The Superintendina Engineer
Planning circle. ^
^ntral water Commission.
Ipi-lV. Paridabad,
(Haryana) 121001

(By Advocate - respondents

order (oralI

By. D.c. verma. vice chM.n... ^
"one for the appUcant. though the ease was called out

several times during the day. order shsAfc k
y  oraer sheets show that none

nas appeared on behalf of th« n" Of the applicant on various earlier

prosecuting his case. Therefore, the o.A. la dismissed
lor non-prosecution.

(d.c. Verma)
tr-t....
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